
CENTRAL ADMINISTRATIVE TRIBUNAL- PRINCIPAL BENCH

Original „AB£liea£iQ.D™bifi^33„of„.122S

New Delhi, this the 30th day ot January,2001

HON'BLE MR.KULDIP SINGH,MEMBER(J)
HON'BLE MR-M-P- SINGH,MEMBER(A)

Manohar Singh
C a b i n e t M a k e r,N a t i on a1 Museum,
J a n p a t li, N a wi D e 1 h i

(1:3 y A d V o c a t e N one)

Versus-.

1 U n i o n o f I n d i a , t li r o u g h

T h a D i r a c t o r G e n e r a 1
Govt- of India

Department of Culture
N a t i o n a 1 M u s e u rn, J a n p a t h
Newi Delhi-11

2  T h a A d rn i n i s t r a t i v e 0 f f i c e i-
Govt- of India
Department of Culture
National Museum,, Janpath

Newi Delhi-11

(By AdVocate: Non e)

.Q„.„R_D_,E„RLORALl.

By,„Hojn.lble_MxJiy-Ldm„.SLnah.Jlmbe^^

-APPLICANT

-RESPONDENTS

It is noticed that none had ap)P'eared for- tl-ie

a p p 1 i c a n t y a s t e r d a y T o d a y a 1 s o , n o n e a p p:' e a. r e d f o r t I'l e

ap-jDl icarnt even on the second car 11,. The OA is therefore

dismissed for default and non-prosecLrtion „

( M-P-' SINGH )
MEMBER(ADMNV)

( KULiDIP SINGH )
MEMBER(JUDL)

,/dinesh/


